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Statement of Purpose and Reasons

The Uttarakhand Flood Plain Zoning Act, 2012 has been enacted for
flood plain demarcation of rivers in the state of Uttarakhand. The power to

activities in the flood plains. In the proviso to sub-section (1) of section 12
of the Uttarakhand Flood Plain Zoning Act, 2012 (as amended from time to
time), there is restriction on any notification after the expiry of eighteen
months from the date of publication of the notification issued under section

said eighteen months shoyld be fixed at twenty-four months, and keeping in
view the public interest, the following proviso (i) should be included in the
said section-

Provided further that, if State Government take decision in public
interest, that affected land and existing buildings can be protected by

2. The proposed Bill fulfills the above objective.,
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The Uttarakhand Flood Plain Zoning(Amendment) Bill,2024
(Uttarakhand Bill, No............ veer..0f 2024)

further to amend The Uttarakhand Flood Plajp Zoning Act, 2012(Uttarakhand
Act. 07 0f 2013) (as amended from time to time)

Be it enacted by the Uttarakhand State Assembly in the 75t Year of the Republic of
the India as follows-

Short title, 1. (1) This Act may be called the Uttarakhand Flood Plain Zoning
extent and (Amendment) Act, 2024
commencement

(2) It extends to the whole of the State of Uttarakhand.
(3) It shall come into force at once.

Amendment of 2. In subsection (1) of section 12 of the Uttarakhand Flood Plain
Section 12 Zoning Act, 20]2-

(1) In proviso, for the words “eighteen months”’ the words
“twenty four months’’ shall be substituted

(ii) After the proviso, the following proviso shall be inserted
namely ;-

Provided further that, if State Government take decision in
public interest, that affected land and existing buildings can be
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